[21 December, 1999] RAJYA SABHA

adjusted in such a manner that the Special Mentions are also completed. We
shall cooperate with the Government. Let it be after the Special Mentions and
before lunch.

SHRI PRAMOD MAHAJAN: Sir, | am just saying, at twelve o' clock. It
does not mean exactly at twelve o' clock. We can have it at 12.30. We will first
count the Members and then start with it. | can say, immediately after the
Question Hour, maybe, after a couple of Special Mentions, we can take this
up.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): In the courts, we
say, not before twelve.

SHRI GURUDAS DAS GUPTA: Sir, we shall all remain here after the
Special Mentions.

SHRI SATISHCHANDRA SITARAM PRADHAN (Maharashtra) : Sir, |
welcome the suggestion.

SHRI PRAMOD MAHAJAN: Sir, | am grateful to the Members.

THE APPROPRIATION (RAILWAYS) No. 4 BILL, 1999 - Contd.
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Once again, with
utmost respect, | want to bring to your notice that we are discussing the
Appropriation (Railways) Bill for Rs.30,000 only and not the Railway Budget.
Please remember that. Yesterday, when Shri Md. Salim was speaking, he was
referring to Rs.30,000 only. Then | thought he missed some zeroes. But |
checked the figures. Shri Ram Gopal Yadav.
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Shri M. A. Kadar.
Mr. Kadar, between Mr. Thirunavukkarasu and yourself, you have six minutes.

SHRI C. P. THIRUNAVUKKARASU (Pondicherry) : Sir, 1 do not want to
speak. Mr. Kadar from Tamil Nadu will speak. (Interruptions)

SHRI M. A KADAR (Tamil Nadu): Mr. Vice-Chairman, Sir, Rameswaram
in Tamil Nadu is one of the most important pilgrimage centres on the east
coast in Ramnad district. It is worth mentioning that throughout the year,
millions of pilgrims from all over India visit this pilgrim centre continuously. The
previous Government, under the able Prime Ministership of Vajpayeeji, took
the following measures to develop this pilgrim centre.

Steps were taken to develop Rameswaram as one of the tourist centres
in India. | request you to speed up the implementation of steps for making
Rameswaram a place of tourist attraction.
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The previous Government also initiated the broad gauge conversion
work between Madurai and Rameswaram and an amount of ten crores of
rupees was sanctioned for that project.

At this juncture, as a Member of Parliament, hailing from the State of
Tamil Nadu, on behalf the hon. Chief Minister of Tamil Nadu, as also the
people of Tamil Nadu, | request you to kindly see to it that this project is
speeded up and completed at the earliest for the benefit of the pilgrims.

Apart from this project which has already been launched, | also want to
point out another project which needs immediate attention. At present, people
go to Rameswaram from Chennai, via Trichirapalli, Pudukottai, Karaikudi,
Manamadurai, Ramanathapuram, which happens to be a shorter route to
Rameswaram from Chennai.

There is a broad gauge railway line up to Trichirapalli from Chennai.
There is onry a meter gauge line between Trichirapalli and Rameswaram.
Hence, the pilgrims who go from Chennai to Rameswaram have to undergo
the cumbersome process of taking the journey by metre gauge from
Trichirapalli to Rameswaram. They have to change the train also from
Trichirapalli with heavy luggage. Hence, the need for broad gauge conversion
of the above route between Trichirapalli and Manamadurai is very much felt at
present, and urgently, so that the journey can be shortened and, thereby,
saving time. This conversion can link the broad gauge conversion project
between Madurai and Rameswaram.

Since | feel that this conversion project would be of much use, | request
the hon. Prime Minister and the hon. Railway Minister to take immediate steps
for sanctioning this project in this year's Budget.

I immensely thank the hon. Prime Minister, Shri Vajpayee who has
already accorded sanction and set in motion the Madurai-Rameswaram
gauge conversion project.

THE VICE-CHAIRMAN ( SHRI ADHIK SHIRODKAR):Shri P.
Soundararajan. You have three minutes, please.

SHRI P. SOUNDARARAJAN (Tamil Nadu) : Mr. Vice-Chairman, Sir, |
rise to speak on the Supplementary Demands for Grants of the Railways. |
have a few observations to make. It is said in Annexure 'A that 48 railway
stations have been proposed to be upgraded to model stations. Out of this list,
Tamil Nadu has only one station, i.e., Coimbatore. Tirunnelveli is one of
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the most important railway stations in Tamil Nadu. In addition to Coimbatore, |
request the hon. Minister to consider Tirunnelveli station also for being
upgraded to a model station.

It is stated that there are, at present, 24,313 unmanned level-crossings
in the country. It has been decided to convert 469 unmanned crossings into
manned crossings. It is a welcome step. Out of these 469 crossings, 50
corssings are allotted to the Southern Railway. | request the hon. Minister,
through you, Sir, to direct the authorities to include the unmanned corssings
like Talabadisamudram, Perumalangi, Valliyur Koteadi and Lapaikudiyiruppu
of Tirunnelveli district and South Tamaraikulam and Theroor of Kanyakumari
district, for being converted into manned crossings.

Sir, accidents in the railways, whether due to human error or technical
fault or sabotage, keep occurring, in spite of safety measures said to be taken
by the railways. As a result, human lives are lost, passengers are severely
injured leading to their physical disability, but they get very little compensation
and that too after a long time. In order to avoid this, an insurance cover
should be given to the passengers on purchase of every ticket. At least, the
second-class passengers should be given an insurance cover without any
additional cost. Such a step would help the common man who travels by
trains.

The gauge conversion work in Tamil Nadu is very slow. Tamil Nadu has
2,200 kilometres of metre gauge which is more than the existing broad gauge
length of 1,980 kilometres. For the last 17 years, there has been no addition to
the metre gauge length due to which a substantial part of the fleet is
overaged. There is severe corrosion in the under-frame of coaches which
leads to occasional cancellation of trains, loss of punctuality and passenger
dissatisfaction. So, | request the hon. Minister to allocate more funds to Tamil
Nadu for gauge conversion projects so that these projects are completed
early. Sir, the important pending projects and requirement of funds in the
Budget of 2000-2001 for Tamil Nadu are: (1) Thirty crores of rupees for 85
kilometres of Karur-Salem new broad gauge line. (2) Fifty crores of rupees for
162 kilometres of Rameswaram-Madurai gauge conversion. (3) Seventy-five
crores of rupees for 60 kilometres of Chennai Beach - Chengalpattu suburban
gauge conversion. (4) Thirty crores of rupees for 130 kilometres of
Trichirapalli-Nagore-Karaikal project. (5) Fifty = crores of rupees for
Quilon-Tirunnelveli-Tiruchendur and
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Tenkasi-Virudunagar gauge conversion. (6) Twenty-five crores of rupees for
provision of a third line between Chennai Beach and Attipattu. (7) Fifteen
crores of rupees for doubling of Irugur-Coimbatore section. (8) Fifty crores of
rupees for Cuddalore-Salem via Vriddachalam. (9) Fifty crores of rupees for
Thanjavur-Villupuram gauge conversion.

Sir, the former Railway Minister in his Budget speech of 1999-2000 had
announced introduction of new trains for Tamil Nadu. However, none of the
trains has been introduced so far. | would like to point out that Tamil Nadu is
one of the States where ticketless travel is limited. In spite of Southern
Railway being one of the passenger-oriented railways and its contribution to
passenger earnings of the Railways, the numbe.- of new coaches allotted to
the Southern Railway remains very less. It is requested that in the next year,
maximum number of hew coaches may kindly be allotted to the Southern
Railway. At present, there is a train between Nagarcoil and Mumbai which
runs four days a week. This should be made a dairy train, as a number of
people from the southern parts of Tamil Nadu are living in Mumbai. Sir, Pongal
is one of the most important festivals of Tamil people. This Nagarcoil-Mumbai
train may kindly be introduced as a Pongal gift to the people of Tamil Nadu.

Sir, Valliyur railway station is an important station on the Tirunnelveli -
Kanyakumari route. This is my native place, and | board and alight at Valliyur
station. There | find, the platform is very small and many coaches of trains are
away from the platform. The passengers, particularly women and children,
find it difficult to board and alight. |, therefore, request the hon. Minister to
direct the authorities to extend the platform to avoid inconvenience to
passengers.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Please conclude.
You have taken six minutes out of the three minutes that you were allotted.

SHRI P. SOUNDARARAJAN: Kindly permit me for another minute, Sir.
Within a minute, | will conclude.

The entire Kanyakumari district and a part of Tirurnelveli district are
under the administrative jurisdiction of the Thiruvanantapuram Division. It will
be more appropriate and convenient to the people if it is brought under the
jurisdiction of the Madurai Division. This is a long-standing demand of the
people of this area.
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SHRI VAYALAR RAVI: It is only ten kilometres from Kanyakumari. Sir, it
is a wrong proposal and we do not agree. (Interruptions)

SHRI P. SOUNDARARAJAN: No, No. It is more than hundred kms. Sir,
Tamil Nadu has remained a neglected State so far; maybe because none
from Tamil Nadu has become a Railway Minister for the last few decades. |
hope, under your dynamic leadership, the Southern Railway, especially Tamil
Nadu, will get its rightful place for development, in the Budget for the year
2000-01.

With these words, on behalf of the AIADMK, | support this Bill. Thank
you.

SHRI R. MARGABANDU (Tamil Nadu) : | would like the Railway
Minister to consider one thing. There is a long-standing demand from the
people travelling between Tirunelveli and Nagarcoil. A train was running from
Madras via Katpadi, Jolarpet, Erode and Madurai. Now, that Kanyakumari
train has been stopped. Even if it is not to be restored, | would request the
hon. Minister to add 3-4 bogies to the trains running along this route. They
can be disconnected at Erode and can be connected to the Madurai train.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Thank you, Mr.
Margabandu. Mr. Ranganath Misra, he is not here. Shri Gandhi Azad.

SHRI R. MARGABANDU: There is no quarrel between the AIADMK and
the DMK on this issue. (Interruptions)

SHRI V.P. DURAISAMY (Tamil Nadu) : For this, she may be allotted
more money.

SHRI R. MARGABANDU: | think, Mamataji will note this fact. | request
the Railway Minister to accept our request.

S M 3OS (SR U_) : gdle HeIed | H 59 fafm e g &
FHAT BT S X B AT G FATST & fofg orm 11 8 | 9RA Xt [ aramana
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IR ATST A TR H MR B4 fora S dl MR fferes ART Bl 1w agamdn i1 Faval
2 1S9 g ¥ § 3U SUS IS B AAT-HAT | HAT FIGAT Pl A BRI
aTEar § | H f79 Sve-oorTe |4
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SHRI GOPALSINH G. SOLANKI (Guijarat): Mr. Vice-Chairman, Sir, |
thank you for giving me this opportunity. Sir, the amount of the Appropriation
Bill is very small, that is, Rs.30,000/-. Perhaps the Chair was also thinking why
to waste time on this. But, | am of the opinion that this is the only opportunity
when the Members of Parliament, particularly of this House, can express and
represent their grievances through this Bill. Otherwise, they are able to do it
only during the course of the Railway Budget. Sir, | have a few suggestions to
make as to how we can improve the Railways. If we think in terms of
accidents, it is an admitted fact on the part of the Railway administration that
most of these accidents are occurring only due to human errors. In this
connection, | would suggest that the Railways have a system of training. Sir,
Class I, Il and Ill employees are already trained. But, so far as the technical
staff is concerned, they are imparted training for ten days. | would suggest that
there should be a refresher course for 10 to 15 days for them every three
years. Sir, many employees can be accommodated because there are many
training centres for this purpose. Sir, there is a hue and cry so far as
accommodation for passengers is concerned. Madam Mamataji also knows
that. We have suggested that all the metropolitan cities should be connected
with our capital city of Delhi by a train which has sitting accommodation for all
the passengers. One train should start from Mumbai, another train from
Calcutta, the third one from Chennai, and they all should terminate at Delhi.
Sir, only sitting accommodation could be provided in these trains so that
people need not strive much for reservation. Last week also Madam Mamataji
was demanding for more funds. | would
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say that there are many divisions. My division is Baroda. It offers a profit of Rs.
800 crores. This division offers the maximum profit among all the divisions to
the Railways. If you want to develop an area by introducing some new
projects, new railway lines, conversion of old lines into new lines, construction
of over bridges, etc., why not 25 per cent of the profit of that division be
allotted to that division? They could be completed in one State. It has been the
practice of the Railways that, sometimes, some States are offered the cake. |
am not criticizing any particular State. But, we found that many projects were
introduced without having enough funds.

I would like to bring to your notice that 415 projects of railways are
pending all over the country. Out of these, 59 projects are pending right from
1971. They were introduced. They were planned during those days. Out of
these 415 projects, 83 projects are meant for laying new lines. | do not know
as to how much amount has been spent so far. Sir, out of 83 projects, 60
projects are such projects which were introduced during 1996-97. | do not
know what happened to them. | remember a book - you must also be knowing
- 'Law in disorder', written in England in 1964 by Anderson, where political
leaders used to give promises during the course of the elections. Now,
because of the Code of Conduct, that practice has been stopped. But, when
they were going in for election campaign, they used to promise that they would
do this work and that work and that the same would be finished in a day or two
or in a year or two. Nothing could be done. Coming to the point, out of these
83 projects, some were meant to be completed in 1980 itself. | quote an
example from my own State. Sir, Kapadbandh-Morasalai work has not been
completed so far. There are many projects like this (time-bell) Sir, | will not
take much time of the House. | will only take a couple of minutes. Though it is
relating to my constituency, it is only a general suggestion to the hon. Minister.
| agree that it is a worrying aspect to the administration also so far as
completion of the project is concerned. My suggestion is, they must take up
these projects one-by-one so that they can complete all the projects.
Otherwise, with the cost escalation, the Railways will have to spend a huge
money. | wanted you to redress my grievances. Sir, | have been demanding for
a stoppage of August Krantiki Express at Godhra. You would be surprised to
know that when it starts from Mumbai, it stops at Balka, then, after 30 kms., it
stops at Surat, then, after 55 kms., it stops at Brajole, and after 60
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kms. it stops at Baroda, and, Sir, Godhra is just 80 kms. away. If it starts either
from Godhra or from Baroda, it stops only at Kota - a distance of 650 kms. |
would say that there is no wastage of time if the train is stopped here. My
request is, at least, a stoppage of either a super fast train or an express train
must be provided at Godhra. It is the demand of the people. Sir, Jaipur
Express has no quota in Godhra. It has no stoppage. At the same time, in
many trains, which pass through Godhra, which is a junction station, we do
not have either the first class or second class quota. It has never been fulfilled.
We have been demanding a lot. | am sorry to say that | have received, till now,
six or seven letters from the Department stating that it is not possible to
introduce a stop there. And, if any passenger wanted to board a train either in
first class or in second class, he has to go to Baroda, which is 82 kms. away
from Godhra.

The next point is, there is a workshop in Gohat. It comes under the
Western Railway. It is a workshop to carry out repairs to locomotives. | would
bring to the notice of this House that the workshop is having infrastructure to
accommodate no less than 5,000 workers at a time. It is lying idle since a long
time. We have been proposing to re-start this workshop for repairing purposes
of wagons and engine-overhauling. Such a huge infrastructure is lying idle
where thefts of railway properties are taking place. | would like to request
Mamataji to kindly look into it. Sir, it will be good, in the interest of the nation,
as itis in an Adivasi area. That is all. Thank you.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Mr. Prabhakar
Reddy, you have got three minutes.

SHRI P. PRABHAKAR REDDY (Andhra Pradesh) : Sir, | rise to support
the Appropriation Bill. Sir, yesterday and today, many Members participated in
the debate and gave their very valuable suggestions. All the Members, without
any exception, have chosen to speak about the safety of the passengers in
the Railways. It shows how the hon. Members are concerned about safety,
and how the people in this country are concerned about their safety in the
trains. If one asks, which should be given top priority, whether laying of new
lines or strengthening the existing lines to ensure safety, | do not think
anybody will say that the issue of safety should be bypassed, and new lines
should be given priority. But the ground reality is different.  Unfortunately,
what is happening is that, only 1.76% of the
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Plan outlay is being allocated for safety-related matters. The unfortunate part
is that, even this 1.76% is not wholly spent on safety. Sir, if one goes through
the C.A.G, report, it becomes abundantly clear as to how the Railways are not
concerned about the safety of the passengers, how' they are insensitive to
this grave problem. Sir, | will only give you two or three points to highlight that.
These are taken from the C.A.G, report. One is that, a meagre allocation of
1.76% is made for safety and there is no induction of reliable technology to
detect cracks on the railway tracks. Sir, this is the major cause of accidents
and no reliable technology is there to detect the cracks. Ultrasonic flaw
detectors and self-propelled ultrasonic rail test cars are not being used
extensively. Railways know fully well that the rails, the Bhilai Steel Plant
supplies, are of substandard nature. Sir, this is being pointed out repeatedly
by the Chief Controller of Railways as well as by the Research Design and
Standards Organisation (RDSO), Lucknow. Though these reports are there,
the Railway Board is ignoring them and is going ahead and buying these
defective material, particularly rail material. Sir, one report says that the cause
of the Khanna disaster that has claimed 255 lives is because of the
substandard rails supplied by the Bhilai Steel Plant. This point was indicated, it
was not as if it was not known. It was reported that the material was not of
good quality, but still the material was purchased. Sir, who should be
accountable for this? The Railway Board chose to ignore an important aspect
that has caused five accidents, and the Khanna accident was the most
disastrous accident. Sir, even today, the Railway Board has no separate
member for safety. It is entrusted to the member who looks after traffic, who
concentrates more on accidents, inquiries and paying compensation. There is
no nodal agency for overall safety performance. Sir, when safety camps are
conducted, nearly 26% of the staff, particularly station masters, assistant
station masters, guards and drivers are abstaining themselves. They do not
attend the safety camps that are arranged by the Railway Board.The whole
thing shows that it is a very serious problem, but they pay scant respect for
such a serious problem, and they do not consider it as a problem at all. If
accidents take place, they go there and do rescue operations, that too not
perfectly. They pay compensation, and then they forget about it. This is what
is happening.

Anybody who boards a train, should have the confidence that he will
reach his destination safety and alive with all his limbs intact.
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Please conclude.
SHRI P. PRABHAKAR REDDY: Yes, Sir.

But, unfortunately, this is not true. This is a very important matter. | am
glad that the hon. Railway Minister, after she took charge, said that she would
accord the topmost priority to safety. But by mere declaration and wish she is
not going to solve the problem. She should identify the problem. She should
address the problem. She should allocate funds and also sensitise the staff.
This is very important in solving this serious problem. There must be
prioritisation of the safety-related work.

Now, | turn my attention to Andhra Pradesh. If | do not speak about my
State, | will not be doing justice.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): If | allow you to
transgress the limit, | will not be doing justice to the Chair. Do you want that |
should be guilty of that?

SHRI P. PRABHAKAR REDDY: Give me one minute. | will finished.
Sir, Andhra Pradesh is a very prominent State. It is in limelight.

SHRI M. VENKAIAH NAIDU: So far he spoke about Bharat Desam, and
now he will speak about the Telugu Desam. Please allow him to speak.

SHRI P. "PRABHAKAR REDDY: Sir, the people of Andhra Pradesh
have a grievance against the successive Railway Ministers, not against the
present Railway Minister.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Madam
Minister, you seem to be extremely popular with all the MPs. (Interruptions)....

Mr. Reddy, please conclude.

SHRI P. PRABHAKAR REDDY: Sir,  only 229 kms. of additional
railway line was laid since the Independence. This shows how our State is
being ignored. We have 4,258 kms. of line.  Two-thirds out of that is still
single line;.

Then, we have a complaint about insufficient allocation of funds for the
projects.l will give you two or three examples. Then, | will conclude, Sir.
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The Nalagonda-Macherla line was sanctioned in 1997-98 with an
estimated cost of Rs. 125 crores, but no allocation has been made so far.
Similarly, for the 45-kms. Kakinada-Kothapalli line sanctioned way back in
1995-96, no allocation has been made so far. The
Peddapalli-Karimnagar-Nizamabad 177-kms. line was sanctioned in 1993-94.
The estimated cost was Rs.264 crores, but only Rs.21 crores has been spent
in these six years. The estimated cost of the Yerraguntla-Nandyal line was Rs.
173 crores, but the allocation so far made is only Rs.2 crores. Similarly, for the
Muneerabad-Mehboobnagar line, as against the estimated cost of Rs.438
crores, only Rs.4 crores has been allotted.

This is the treatment that is being meted out to us. | request the hon.
Railway Minister to do justice to Andhra Pradesh.

With these words, | support the Bill. Thank you.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Smt. Basanti
Sarma. Madam, you have three minutes.

SHRIMATI BASANTI SARMA (Assam): Sir, while supporting this Bill, |
would like to express some of the grievances of the people in the North-
Eastern region.

Although gauge conversion has been done in Assam, | want to bring to
the notice of the hon. Minister that it has been done in a very haphazard
manner.

The laying of the new lines on the north bank of the river Brahmaputra,
has still remained at the survey stage. On the south bank of the river, the work
has been done between Lumding and Silchar It is only making a microscopic
progress. Most part of it is at the survey stage. As a result, the people of the
Barak Valley have been put to a great inconvenience as they have to catch
the train at Lumding to get into the broad-gauge line. My next point is,
although the work between Guwahati and Tinsukia has been completed, most
of the stations are yet to be upgraded. Many other amenities have also not yet
been provided with it.

Thirdly, in Dimapur, which is the only railway-head in Nagaland, nothing
has been done so far for its improvement. Even the platforms have not been
raised to the specified level till now. Overhead foot bridges have not been
constructed in the crowded stations.
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Although' in the 1978 Budget, the Tuli-amguri section was sanctioned,
the work thereon is still to take-off. It is more than two decades now.

Uncertainty hovers over the bridge intended to be constructed over the
Brahmaputra at Bagibeel. The hon. Prime Minister himself had laid its
foundation-stone. We, the people of Assam, want an assurance as to when its
construction work will be taken up.

Last, but not the least, | would like to know the progress on the
establishment of the Railway Division at Rangiya. The people had agitated,
and are still agitating, for it. Even today, there is a dharna being staged in its
favour at the Jantar Mantar. | hope the hon. Minister will take some concrete
steps for its establishment at the earliest.

Besides, the North-East has become the dumping ground of the
Railways. What | mean to say is that old broken bogies are used in the
coaches. No drinking water facilities are there. Coaches have to go without
lights and other amenities. There is also late running of trains in this area.
Even the Rajdhani Express hardly runs on time and it reaches its destination
very late.

Sir, through vyou, | would request the hon. Minister to look
sympathetically into these problems of the people of the North-East.

Lastly, since Guwahati is no longer a safe area, for security reasons, |
would suggest that the arrival timing of the trains there should be during the
day.

it T TG : SUGHTEIE St g9aTs | 7 6 el b HUR AGRONG HAT Sff B
€T S SIRY AT ATed § | STFHIede Sil, § o 4 371d § 3R vold & sfogmy 4
AT BT 954 Hecd © | 99 TG ¥ ¥ed % gs Al vold qas o Fharadx ugel a1
B w1 AT | b Yerd &b gfererd # b g1 81 o1 & oY A8 I8 T {6 89 99
IR IR {9 S8 STHR HD] [91h B © | A YeTd BT AT Bl TR el &1 T8l &
| 2T NoTd T GRT ST H SIT o7 31T &) ag # ot 90 €1 8 | et Sersfort
W 99 g1 8, BISeeH W W {937 1 o1 ST YR HeTS! St Veld & 159 731 9
Ik ISP 18 U AN $B IgIal 11 gs © | 7 #3015 ¥ famelt o o 591 fawg v
SRT &I § iR STeal 9 Sea] 391 WA & JHTSIONT & HIUTH BT B Yo BN | Gavl
91d,
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AR & g AR SAMI B U [$HIS & | ATTAR, UM 4 81 T <8 2 | I TP
fefgae @ik 2, fSTa 2 ok |1y 91 # gsigad ere 1 2 | 41 97K H g™ &
BT T T | Igd ARI MSAT AT T F STl (e Sl fe@ms <ot 8 «fers
A T WX wdhcl] T8l © 11992 1 ol 31T T H SHPT Teh BT AT § offh o1
R R ST AP & (7T XeTd BRI DI &1 AR & I8 GoI 9qel A 81 3l & |
T W11 B 6 39 A9 w9 SRT A9 e &R W O S 3a] g
JATTTIDHAT 5 | AR, ¥eTd H Repedic Bl geT Wt g #ecqul © | 3 537 [qwy § #1113 Fe<i
 FdeT S 6 98 31U &3 31 W P A | TR, Ria A1 B 9 47 gA F oy
BT, B9 71 A g3 & &P DI Al YW DI | VeAd 7 3R P75 AXPR 7 I 91 A ol §
{3 YT &1 [ BRIER F31-9T91 G P SR BT | Al TS Bl ARG ¥ Veld Bl 5
IR ATe &7 e 2 | Rpedc & I # RN 9INT H Ysacigoric Tel &l Sl © |
Repetic T a1 ey & fofg Aial Hex IR Jarn Il 2 | ds & SMeH! Bl HiaTe §
AT ST & 3iR g8t S ) A1 SRt # Fded UuR R S © |1 99 Javed IR -
AT YA b IIAR eI 371 S 2 | 39 faway # 0 &9 fQu S &) sirawaehar © SR
Yofd & IRl Bl frder 37 @l sawaedt § {6 {5t Wt gTad 9 oy &1 d gR1
el F31-9T9T A & AT €1 B BT © | R Repedic &1 veaeigoie sgar 3 <1
FR B TTore | FTen o W81 & o @l R 7eRTsg 3 Rt 700 SIS Fidverct § ofRk 59
A @ R el et urcll @ | 7eley, U8 § RIS @1 41 & }6l § | d a8l
TSIgIC aR H DI Aol ST P AT AT |

AR, H g9 1992 A b IR 1 BT 37 BRall 311 X&T § | 574 YS! febedt gt
P BRI H ®b Tl 7, fGoell A Berddl I1 I8 & AT 919 BIs ISR et @
IR 919 Q1 R IFT & g § ML B A & A A g1 T8 FoAdT & {5 ML R wawt 7 |
NG YT N I WL TR GHq Ugah, 39 vy # ft TRy 7 ferch ¥ | 595
forg & |RT Hvar g 5 ggar a1 by & GRY & fead # TR Rivew &1 deiew
BT AT ifs it 13t ) get =l fos Tl ot waol g8 ¥ 1 37 $IgaR 3R ME
39 91 T UdT XET 8 | 39 & oIy arRerd 9ed € 3R dgld ©F A dhicae R &
AT BIAT & | I8 A1 W1 A ol T 8 | YR DTS Sl 519 [G9HT H & 79 I8 9
A oft
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AT off, I 7Y T g8 B W WIS ¥ M T8I Off BT 8, AR, 3MRIR H T a1 el
MISAT &b A= & IR H IAT AT | H3A1 S, IRET SR ST aTei! TSt 4 7T o 1At
off | O 21 STofl 1T 3 1 31T o TR o | § 7 59 4wy 7 SF18- i gHeR R Yo
BRI & A1 TS qITAId B Ul I DI BIRTET B 3R 59 AT BT FHS Bl
HIRTST B AT YT =l 1 S ST H &1 §Y &1 IR, 89 I Wied 6, olfcp g8f ofil dred §
e @1 el 1 SRS 9 faar S 8 8iR R 3 fyae o = difew, Jagq 9%
BT TE] BT | T8 IR &1 FYUT 27 AR JRH dT8x e S 97 HROT IS 9 T8
[HI | TE ALSH ATINS! S HEIR AN $R 8,99 IR Wl &1 ST S 1 Sfaaehed &
3R 9 WX R MY ST B MaIDBT 2 | |3, MR a1, Sl B! W &, § del
TG [ B9 S Id] ol 3 ST 8 8 1R 81 84 a1 R X8 © b Xerd I, Al #3l1 A8l
319 59 49y U= A1 b o111 g H BTh! TWie | o g1 Y6 81 715 © | 31T T
500 fFaMIER I STET & IR 9 ST I I81 8, TSl H $eh el Hegd 8il, g8 gdl
P RE WIS A T 8 3R 98 THIEP Bles & HUR Iofdll & | FIT &H $H 39 fawg )
ArE Tl | s -faeetl, Tas-Faddl, g -d=s, Sl A8yl 9 &, STat ¢fthd SareT
2, a8t Al Y Gaem & forg oy 9 vy R i | 3 S AR hE Y |

SugTeger Sft, § BT B) YeT o7 fb Ty R 319 910 WH B, offhT et
T SATST 9 &1 AT | JAYHT F=IaTE |

SHRI RAMACHANDRA KHUNTIA (Orissa): Sir, | thank you very much
for giving me this opportunity to speak on this Bill. Sir, you have rightly said
that the amount involved is Rs. 30,000/-. You have also said that Mamataji is
a very popular leader. Probably, the Government is afraid of giving more
money to her because she can utilise the money properly. Probably, Rs.
30,000/- is the only money available which is not adequate for a department
like the Railways. At the outset, | would like to express the gratitude of the
State of Orissa towards the Railway Mmister, Ms. Mamata Banerjee, because
she has taken appropriate steps at the time of the super cyclone for the
restoration of the railway traffic and for sending goods free of cost. Sir, as you
know, Orissa is a backward State and the Ministry of Railways has
deliberately neglected the State of Orissa. Neither they have given more
money to the on-going projects nor have they given any money for the new
projects. While the annual Budget does not include any railway
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project for Orissa, a took at the paltry financial provision in the Budget for the
ten on-going projects in the State would underline the Vajpayee Government's
attitude of utter indifference towards the State. One could only conclude that
these on-going projects would actually turn out to be ever-going if the
sanctions for the year 1999-2000 are viewed against the total project costs.
The total cost of the railway project, Daitari-Banspani is around Rs. 402 crores
but the actual provision is Rs. 32 crores. The same is the case with various
other projects, that is, Khurda-Bolangir project, Angul-Sukinda project,
Haridaspur-Paradip project, Lanjigarh-Junagarh project, Rupsa-Bangiriposi
project, Nuapada-Gunupur project, Talcher-Gopalpur project, Jeypore-
Malkangiri project. All these projects are going on but they could not get the
required budgetary support for their completion. If you analyse Orissa's railway
network, you will find that it still remains poor and has 2,002 kms of rail route.
Bihar has 5,309 kms of rail route, Madhya Pradesh has 5,869 kms of rail
route, Andhra Pradesh has 5,223 kms of rail route and West Bengal has 3,816
km of rail route. The railway line has not been electrified in the State of Orissa
though a project to this effect was started five years back. Even the main lines
could not be made a double line. It is expected that the Cuttack-Puri-
Sambalpur double line would be completed immediately.

Sir, as you know, the then Prime Minister, Shri H.D. Deve Gowda, had
inaugurated the eastern zone in 1996. Though the State Government has
given the land and constructed houses, | am sorry to inform the House that
the creation of the eastern zone, which was the demand of the people of
Orissa for a long time, has not been accepted till today.

Now, | come to the question of new trains. Sir, the Rajdhani Express,
which is going to Bhubaneshwar is only for two days in a week. We demand
that it should either run everyday or for five days in a week. The Rajdhani
Express is now going via Calcutta. We request that it should directly come to
Delhi so that four to five hours can be saved and the people can reach within
a limited period. Now, | come to the Shatabdi Express. Now, the Government
has started the Shatabdi Express to many State capitals. But it has not been
started to Bhubaneshwar. Even the Utkal Express and, some other trains
which are going, are taking the maximum time. It seems that sometimes, the
compartments which have been damaged, the engines which are not working
well and the trains which are going to Orissa are not of the standard in
comparison to other trains. ltis
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clearly seen that the Orissa State is being deliberately neglected by the
Railway Department of the Government of India. The same is the situation in
respect of the stations, the platforms and the passenger amenities. Although
from the South-Eastern Railway they are earning more money, which also
comes from Orissa through transportation of goods like coal, nickel and
aluminium, although they are getting more money from Orissa, they are not
spending an equal amount of money on the passenger amenities and the
development of railway projects concerning Orissa.

Sir, there was a demand to connect the railway line from Jajpure which
is called Navigaya, to Dhamara. That is the most important place. Sir, | can
give one suggestion about the Dhamara project that is coming up. If the
railway line can be connected from Jakhpura to Dhamara port via Jajpur and
Akandlamani, that is another holy place of Orissa, that would be economically
viable and the railway connections can also be given to holy places like Jajpur
and Akandlamani which are two central places of our States.

Sir, | want to tell you one thing more which is also very important and
that is about the railway safety, and | have been informed that the people who
are affected by the Gaisal incident have not yet got the compensation. One of
the grey areas of the Indian railways is the alarming increase in disasters or
loss of life. The recent disaster of Gaisal took around 400 lives and made 600
persons injured. Compared to that, actually 1,300 persons had lost their lives,
2,600 persons were injured. The Railway Department reported 900 cases of
derailment during the last three years. The rail traffic was disrupted for 16,476
hours. These figures speak up the safety and passenger comfort-
consciousness of the railways. The main causes reported were - human
failure 163 times, equipment failure 22 times, sabotage and incidental 3
cases. The Government has not yet come forward with any plan to tackle the
situation and to ensure the safety and security of the millions of passengers
who are travelling in the trains. At the time when Madam Railway Minister
took over as Railway Minister, she proclaimed that she is having a master
plan to control these incidents for the safety of both railway tracks and
passengers, but | think, till today, nothing could be achieved. Maybe, it is due
to the Budget constraints. But, about Madam Mamata Banerjee, everybody
feels—and it is my opinion also—that she is very dynamic and she is trying
her best to give greater service to the Railway Department and to the people.
| hope, she will also try her best to

251



[21 December, 1999] RAJYA SABHA

see that the safety of the passengers is ensured. As she belongs fo a
neighbouring State, West Bengal, she must realise the difficulties faced by the
Orissa people. | expect that during her time, the projects will be completed.
Thank you, Sir. "'

THE VICE-CHAIRMAN(SHRI ADHIK SHIRODKAR): There are two
speakers. Mr. Suresh Keswani. It is nice to see you coming down from the
plane to the train.

SHRI SURESH A. KESWANI (Maharashtra): Yes, Sir. | thank you, Mr.
Vice-Chairman, for giving me the opportunity to speak. | wish to speak about
certain basic issues involved. One would concede that the total function of the
railways would be determmed by the length of the total railway track that we
have in the country, together with the total rolling stock or the number of
compartments and the number of engines that are going to roll on the tracks.
To maximise productivity, to have optimum productivity, it is commonly
understood that if we have greater utilisation of the existing stock on the
existing track, our total production goes up significantly. Now let us see how
we have been utilising the railways. We have certain given functions like
transportation of crude oil, which must take place, on a regular basis, from the
source to the refineries and from the refineries to the manufacturers of
petroleum products, which must, on a daily basis, find their way to the
consumers. Similarly, we have foodgrains which we grow in certain areas, and
these are our food granaries. From there we must transport foodgrains to our
godowns and from the godowns to the consuming public. This is a function
which the railways must necessarily do. Similarly, we have iron ore, which
must go from the mines to the steel plants, and from the steel plants to the
consuming public. Identically, we have clinkers, which must go to the cement
plants, and from there to the consumers. These are some of the infrastructure
requirements which the railway network is supposed to provide and is
supposed to go on doing silently. But | don't find anybody ever talking about it
in the House. On the other hand, this transportation takes at a certain given
speed. In the remainder of the time, we have to adjust the passenger traffic.

Now, let us see how we go about handling the passenger traffic. We,
have populist demands coming up. Everytime we have a new Minister, a lot of
demands are made. Whenever we have Shatabdis, August Krantis, Rajdhanis
and various other faster and faster trains, we don't realise that in
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the process, we are jeopardising the maximum utilisation of the available
track, available equipment and the scarce finance that we have with us. We
are constantly creating a mismatch between passenger traffic and goods
traffic. In the process, we are having a lopsided development of our railways,
lopsided use of our equipment and lopsided benefits accruing to us from the
scarce resources, that we have. | would like the hon. Minister to kindly
consider the ways and means to rationalise and optimise the available
resources as that alone is going to reduce the number of accidents that are
taking place all the time. It is not just an equipment failure, it is not just a
human failure, but it is a failure in our planning. It is a failure in our thinking. It
is a failure in our priorities. If we handle things in a more rational way and in a
more correct way, without responding to the continuing populist demands in
this House, or, elsewhere, | am sure we are going to achieve better results.
Our railways are capable of producing much more than what they are doing
now. We are capable of upgrading our technical levels in the railways
significantly. But our entire talent, our entire time and all our resources are
getting underutilised because of the mismatch we have created. Thank you
for allowing me to speak on this issue. (Interruptions)

THE VICE-CHAIRMAN(SHRI ADHIK SHIRODKAR): Thank you. The
last speaker is Mr. Darda ...(Interruption)...

SHRI BALWANT SINGH RAMOOWALIA (Uttar Pradesh): Sir, | will just
take five minutes. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): There is the reply
by the hon. Minister and there is an Half-an-hour Discussion also. | don't mind
sitting up to 8 o'clock.

N} oo 9. TSt (FERMER) : AT ST Sfl, A1 ST &b Nl H3A B a7
P TS H I B ST ¢ BRR 989 & IM | ST 2 | GAT e & fog 98 gaven
TS & B | 319 T4 3MUA Vol HATAT BT BRIVR AHISAT & AT AHIT ST Y Fedm
ffead ¥ 9 91 € | § B BIC IR S AHA IGHT A | X A ST b
T4 BT U ATE 8 3R S 8] SHH J6+ & (oY S8 el Heil &, ARET0 78] e
g, IGH G P IT &) gy T2 Bl § | 89 B doltd U A i <wd § A Sad o S
G BT T YEAT & SHBT FTfere] s 121 BIell ¥ | 98 a7 7TE1 81T ¥ | Sl SRIeied &,
ShEJRIEES]
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980 WA &, RICHM &I BTl H 9gd @R BIA1 2, IRI 3R T 81 18l TorR AR &
| B9 AT 3Tl Wal H ST 1 a1 B © | AT 89 AR gl IR X8 © b g & 31T
<11 & 3SR 200,300, 400, 500,700 BT WE H $+H TSl & AR TART W I8 A& © | fhg
B9 S A&J B YT PR 3 U8l BARI Sl BICI-AICT YA &, ITh1 41 3R &H YRT el
HR UK & <Al $ABT IR WIS Bl SIeIDHT €, VAT Jol 1 & | 3 b, Whel A
ST aTel, BTels] # ST dTet, Ids) TR S dTel Sl 7, 397 forg W Yali & 3iax ey
TE1 BIH © | Al Bl BTerd Al 3R W gaR Bl & | 37 &1 F S0 e BT gl
2,99 S 95 YT BIeh B, Ik forg ®1E Jfden 72 2 | 7 geh e armaeny g 381
g | AR s Pl T8 IR JdT 81 R8T AT, AR IRI=T & AT AT 311 &, < i
ST RIBTIT 1 foraci! 81 781 2 | Xe1d ¥ Gagig < &1 a1 Hel Sl 2, Aol Bl a1
HE| Sl B | 981 IR 954 I BId © | RIT I8 A © [ B orq P 3G N B GRS
§S ¥, TARHR &I GRS g3 § MR Rrees Afew aa =181 foran war € 2 71 98 v 781
27 9 U0 & fY ANl BT A BRP S g8] TR b AT ST 2 3R IqHT Bl
Aifew T foram ST 2 |

IUGHIEE HEIGY, § #E) Heley § ST Ared g 5 1 g 91l 3 SIaR
ITPI B TR B 2 3MMUP §RT 54 HATST BT SRR WA & 918 AR SRS R 4
ST E | H HERTSE 9 317 § MR 981 IR Vs Jaadrd fTer 8, ST fearadi &1 2 | de
ST ! AT Ugel 81 IR Yo RN ST el rg 31T off 3R 9% ore1 Y Il & ¥ | By IR
3 S § FaTel IoTI1 T fh ST RN AT 9 §i€ AT e H 98l a1 9I1Y 1 9o IR
AN T &I HA1 Sff 1 del o1 {6 a5 onR g a8t Yad ol 8 A1 3 4 g wuT
AT TSI AT N 30T G791 81T | H SR SR HRAT g a1 98 Ple bl URAT 8, T8
U1 3T © fh 3R g8 U= Verd &1 371l € Al 99 URAT BT STadie e 819 MR agf
DY TS BT T TET BT UG | GO a7, H 78 G arg 6 o wer g fe
JAT T B FA H AR PR Al ©, ISP AREV DI JaRAT & | § 791 &1
ISRV 1 A 6 I=H g9 &1 IR 39 Jiaen I 718 I & ok @1 i we
e ST € S9e! JRIRET 819 4 I8 Jfaen ARig 31 781 el Wabdll | 3FR 3119 I8
gl ared € a1 I8l W S ge @1y a1 Jaug g a1fey | T a1, § add
A Y8 ] T8 g [ 3R I8 GIe AAE Bl T8
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el Faell & A1 SHB IR H R AFSRI A1 a113y 6 g8 Jfagr e 8H W & ake
DI TSI | H 711 § 6 T8 Vel WRA TRBR B &, I8 AR a8 ©, oI IS iUl
PRURI B g4 H ST THTAUS BT TRIRET B & | A1 €1 URITRET 399 iviai Bl
A fret =nfey | SITI U OTTRET 31 2 o Jaaarel fTel 7 WIM & 3R 39 WM 1)
(T B G : W), 99 U IR FfTE oI | Ao St & uret &1 g 9 99 IS
TS FHY el QT |

IyuTeae (31t 3fere RRIS®HR) : B! I formT T e |

SHRI JAYANT KUMAR MALHOUTRA (Uttar Pradesh) : Time is
available, Sir.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): | am quite aware
that time is available. Stop watch is there. Please conclude.

SHRI VIJAY J. DARDA Thank you, Sir, | will try to finish it in one
minute. I8 TR 3R HRICX ARETV $I JAGT 81 ST g8f H 80 fHARIeR B g W
TSI B 3R 70fParfier W ael 8, I8f AN Pl SITHR STRET0T HRA] ISl 8 dl HH 4
B a1 GfIET W oFR et ST g 2, g8f <l Bl SR SRETV SR gl & ol B
A HH sat iIer N TR e Sy dwger Rorde &1 a1 s394 arn @ g el o
HEIGY, H SATe] Y ford I foTq A1 ATEHT | 3T ag<d-9gd g=gdial

Syaurend (sft 3 RRYSHR) : it Ieqanforn | Irgarferan S, ama smRa<y
BRIk H 3yl g Arg 6 a9 A SRIA fSRpe 8% U8R
fS%per 8, A3 Heley &1 SId1d &, 591 9ad| e ol I gY A9 dlef |

2} geda e IFqEITTN : TR, 37T b Al 89 §ehH JAgell B Tel [ AT
P BN ? 3 SRAI | UIAITHE H ANT 8, ER WY 3R SR AT | AR, 98 e | ¥afd
P A H 59 W IRl A T 989 GAl Al BR ATGH] U ADheih B [ BRe 6,
WP T ISl Bl gPIbd DI A ol AM8Y AR $O Hed] Aedly © b 59 <2 H Veld
& U 1 U7 o T 2, & 2rfeh W 81 8 SR Yo Bl TR 98 © | 98d S8 W
AT MR € | 3 <2 b 40 FRILTT AN IRIE! T b 19 &, b ARy 91 FTHaR™T
2 SR AT BT BHI, TG gs AGTGT BT A9l AR SGTET ATebed, AT EATTIHDYV] HIA
aTel, QRIS HR aTel T g Al a<h [erT & A1 Xerd &l FRIeT a9 & | 9el SETs
Call
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3R A1 H 9 Hepl A THAM BT & | AP 39 qach 1av]e ARBR bl FHE < Bl
faeydR WAfAedr SHx AT A1ty | e & R R O e o 9} W g,
SUIEE HEIgd, Sl 4afed & 8, 39 31 RIeaiRel & 9t &, <91 & U 831 &1 3R
ey e fo ST @1 STRd & | ST8T d% YS9 &1 AT 8, UoTd & gre) R Bt off
TS B WHAT & | UIfhad & |1 S} s8Il ¥&dl © | §9R 3R gt WY § afeed
TRt Q1 ERTTS T & SHfeTT UoTg i 3fR &1 fm Siem =1fey | uoig & IR & |
< ST A3 S HET | U A I IR T 2 Sfor I O Y& dTel Sl Bl 9
g 5 gt 1fRmdr o SIToel @ S99 <1 § ff B! IfRRRT 81 Wahell ® Fifh ST &
fAT=T AT & 9gd |1 3T USIg 9 A1 & | §31 §F © Uoe ¥ U aui H UsE
fhelHIex & SuTeT Yerd 4o 718l Y 1Y & | fohal 9979 9§ I8 dal oI I81 & & -
TSI YAd e f9uT < 9w, 94 O 39 fawg 7 sarer ued e € 98 ' | dome
BTHT TS ST TST 8, 399 fawg # @rer #301 St & o a1 g off o o e o o & forg
g 2= TR | d<Te W) $ficd 8 3R S 2 W SIS {37 ST 1 981 & A7 6T BT
78 e |

T g1 ATgUC ofdel & g | ol | 48R I SR Jer A N1 9k drere H A
2 | STHT AFT-SIHT o1 I5dl & | 59 ded 4 § #31 5 9 amus w5 G-
FERTE AT Bl STea! duetie fraT ST | Ta iR T 8T o) 3R {2y e <= =nfeg
| FTgC) e Bl @ §U AR ¢ FeTs Y | et H Sl goidl 99 8, d AT
#3151 | 1 et 9 3 ugel $8 S derdl 1 TS &1 AR Fefl i J AT 31 4 al-
I 7 el €1 43 81 7S, afe I gfaen fv & 9aTet 81 ST O ST 17 ST S|
S81 Tea] b AT H SUGHIEHE] HEIGd bl AT XLl §Y U+ I1d FHIG PR § |

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): May | have the
sense of the House? The Minister of Railways has to reply to the debate.
Then we have Half-An-Hour Discussion to be raised by Dr. Raja Ramanna.
The List of Business says that Half-An-Hour Discussion has to be taken up at
5 p.m. or as soon as the preceding items of Business are disposed of. If |
sense it right, Half-An-Hour Discussion should get the priority. But let us have
the reply of the Minister first. We will have the reply of the Minister first.
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SHRI H. HANUMANTHAPPA (Karnataka): Sir, everyday, we are
changing it. It is scheduled at 5 o'clock. Let us have it at 5 o'clock. Even small
things we are changing everyday. This is not good. Let us not go on doing like
this.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): May 1 have the
sense of the House? Should we take up Half-An-Hour Discussion first?

SHRI JAYANT KUMAR MALHOUTRA: Sir, it is listed that it should be
taken up at 5 o'clock. This discussion must start at 5 o'clock. | don't think the
House can overrule what has already been declared.

SHRI M. VENKAIAH NAIDU: Sir, may | make a submission? There will
be some continuity. We have discussed the Appropriation (Railways) No. 4
Bill, 1999 at length. Many Members were given an opportunity to speak. The
Minister is waiting to respond. Once it is over, we can take up the other
business. There is no question of leaving the other business.

SHRI JIBON ROY: Sir, the Minister also requires some time.

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): 1 am
ready.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): She is ready.

DR. RAJA RAMANNA (Nominated): Sir, let us take up Half-An-Hour
Discussion first. The allotted time has already exceeded...(Interruptions).

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Dr. Ramanna, the
time allotted has not exceeded because of my repeated requests. Can we do
one thing? Since the hon. Minister has been attending this House for the last
three days at the cost of other work, let us complete it first. Dr. Ramanna. |
am sure you would not mind it.

DR. RAJA RAMANNA: 1 am happy if that is what you feel.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Thank you for
your cooperation.

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, |
am grateful to you and to all the hon. Members for allowing me to reply now,
especially when there is a Half-an-hour Discussion to be taken up. 1 would
tell all the hon. Members, elders and youngsters, especially,
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that the Railways is a big Department, and so many people are waiting to
meet me. | am here in this House for the last two to three days, and that is
why he has allowed me to reply. | once again express my gratitude to the
Chair and to the hon. Members for this gesture.

Sir, | welcome all the fruitful suggestions of the hon. Members, and also
their piece of advice, their suggestions as well as their constructive criticisms.
| don't differ with any of them. First, | want to congratulate the initiator of this
debate, Shri Janardhana Poojary. | am really grateful to him for initiating this
debate. Twenty-three Members, including Shri Janardhana Poojary, have
taken part in this debate. 1 can mention the names of all these hon. Members.
But, to save time, | would only say that so many questions — | must say,
important questions -- have been put by them. From the core of their hearts,
the Members have raised several issues. | appreciate their concern as a
common citizen of this country. | consider myself a commoner, and that is why
| say that the grievances are very genuine ones. | have noted down the
suggestions given by all these hon. Members.

Sir, it is a fact that this year, especially, and the next year, we have some
problems from the economic point of view, from the security point of view and
from the safety point of view. But, | believe, we have to fight a battle from the
grassroots; the Railways always reach the grass- roots. You will appreciate
that passengers all over the country travel by 7,500 passenger trains every
day and we have 7,000 stations. Altogether, 12 million people are travelling by
railways. The Indian Railways is the second largest Railway in the world, and
if we consider it from the passengers' point of view, then, our position is No. 1.
But the problem is, today, we are lagging behind. | would like to cite the case
of Gandhiji. Gandhiji, in his lifetime, loved to travel by train. That is a reminder
to us." We remember Gandhiji because of his good teachings regarding
custorher service. | quote Gandhiji, the father of the nation. He said, "A
customer is the most important visitor on our premises. He is not dependent
on us. We are dependent on him. He is not an interruption to our work. He is a
purpose of it. He is not an outsider in our business. He is a part of it. We are
not doing him a favour by serving him. He is doing a favour by giving us an
opportunity to do so." | would like to make this the guiding principle for the
Railways and the Railway employees.
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In Indian Railways, we have 16 lakhs of employees. This year we have
to get Budgetary support to the extent of Rs.5,000 crores, in view of the
Pensioners' Scheme recommended by the Fifth Pay Commission. This is an
additional expenditure which has been incurred this year. You will also
appreciate that because of the thesel hike, by March, 2000, the Railways
would suffer a toss of about Rs.900 crores. | appreciate the sentiments
expressed by the hon. Members. They are people's representatives. They
come from different parts of the country. Their demands are genuine. Their
grievances are genuine. But the problem is that we need Rs.22,000 crores to
clear all the pending projects. For gauge conversion, we need Rs.9,000
crores. We need money for doubling of the track, for electrification and so
many other development projects. It is not that | am crying for money. | do not
want even a single pie for myself. Sir, the Indian railway system is such that it
unites the families; it unites the country. People from different parts of the
country travel by Indian railways. If a Rajasthani is travelling in a train, you
have beside him a Keralhe also travelling in the same train. If you have a
Punjabi travelling in a train, you also have a Bihari sitting beside him. You
have somebody from U.P. travelling along with a person from Jammu and
Kashmir, West Bengal and so on. So, the Indian Railways can unite aU these
families together. That is why | am proud of the Indian Railways. But, what is
the problem today? We are lagging behind. | must admit this fact. Many
friends requested me to go and lay the foundation stones for various projects.
But | said, "No. Before planning takes place, it wouldn't be proper for me to lay
the foundation stones". | find that many projects are pending. Merely political
commitments cannot solve the problems. The commitment has to come from
one's heart. You have to first see to it that the existing facilities improve. Those
facilities have tobe restored. Coaches are not in good condition. That is true.
As some hon. Members have mentioned, drinking water is not available; that
is true. Some hon. Members mentioned that there was no cleanliness. That is
also true. After | took charge, my first priority was to see to it that the safety
aspect was taken care of. That was why, after a period of fourteen years, |
convened a meeting of the DRMs so that a message went to them that they
took care of this aspect. | convened a meeting of the GMs of Railways
throughout the country. | met the GMs even. We need money and we also
know that the Government cannot give us adequate financial support because
it has to take care of many other
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requirements. We have to stand on our own legs. We have to exploit our
commercial ootential. That is why | called a meeting of so many public sector
organisations. | met the private sector people also. | convened a meeting of
the ASSOCHAM, the FICCI, the CM. | have already set up a task force arid
this task force will go into all the details. Sir, railways do not operate in a
particular area only; railways operate in every area. So, we have to review
each and every area — from signals to passenger amenities, from safety to
security, reservations and so on. That is why negotiations are going on and
discussions are going on. One may ask why | am saying all wfse things. Sir,
everybody wants introduction of new trains. Everybody wants more facilities.
In my Supplementary Grants, you will see that out of 24 works, 15 works
pertain to safety alone. | am only stating the facts. We had the problem of
unmanned level crossings earlier also. This js nothing new. But, Salimiji, shall |
tell you something for your information? 'Earlier, the unmanned level
crossings were...

SHRI MD. SALIM: 24,000. Madam.

KUMARI MAMATA BANERJEE: Those are unmanned. But the question
is whether the priority has been given earlier or not. If | took at the records, it
shows -- of course, for this year — that we have taken up conversion of a total
of 469 unmanned level crossings into manned crossings. Earlier, the details
were not mentioned. When | saw that there are about 40,000 unmanned level
crossings, | was surprised. Then, | said, "After 50 years of our Independence,
out of these 40,000 unmanned level crossings, we should have taken up at
least 24,000. If it is not done, then where is the safety and security?" That is
why, as a token gesture, we have taken up these 469 unmanned crossings.
But, there are 4,000 areas where the situation is very grave. That is why we
have requested the Members of Parliament that if they can provide money for
one unmanned level crossing from the MPLAD scheme, then the Railways will
provide the M.Ps. money for another unmanned level crossing free of cost. It
is needed for the development of the country. Sir, we took up this issue with
other organisations also. They are willing. Shri Salim said that this
Supplementary Demands of Rs.30,000 is not needed. It is customary and an
established convention that every year, we come before the Parliament with
Supplementary Demands for Grants. He wanted to know the need for this
Rs.30,000. | want to clarify it. Sir, it is not being done only this year; it is done
every year. It is a customary Parliamentary Business and it is an

260



[21 December, 1999] RAJYA SABHA

established convention. For example, in 1994, it was Rs. 11,000. In
December, 1995, it was Rs.60,000. In December, 1996, it was Rs. 170 odd
crores because, at that time, the Government gave special support to the
Railways. In 1997, it was Rs.45,000. In December, 1998, it was Rs.29,000,
and this time it is Rs.30,000.

Sir, to give importance to the safety aspect, 1 said that out of 24 works...

SHRI MD. SALIM : 1 asked about the road fund. Have you asked
something from the Government out of the amount collected by levying cess
on thesel?

KUMARI MAMATA BANERJEE : Is it proper for me to disclose all these
things before the Budget? Sir, we are discussing the Appropriation Bill now.
There is a difference in saying something and doing something.

SHRI NILOTPAL BASU : It was there in the last yearns Budget. It was
supposed to come to you.

KUMARI MAMATA BANERJEE : Sir, you will appreciate that there is a
difference in saying something and doing something. We are doing
something. That is why...

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Mr.Salim, every
minute costs.

KUMARI MAMATA BANERJEE : You will appreciate that this is being
implemented. Sir, | said that out of these 24 works, we have taken up 15
works relating to safety. The Lok Sabha has already passed this Appropriation
Bill. Out of Rs. 189 crores, Rs. 141 crores have been given for safety
purposes. Yes; we have given for safety purposes. Sir, | have already
requested the Members of Parliament to provide money from the MPLAD
schemes. | am grateful that the hon. Members are already helping in this
regard.

Sir, the super-cyclone of Orissa caused a lot of damage to the Railways.
All Jhese areas were taken up and normalcy was restored. 1 congratulate the
railway staff for their work in the cyclone affected areas of Orissa. The Army
reached the cyclone-affected areas through the railways. Sir, we sent
generators through railways; we sent drinking water through
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railways; we sent, free of cost, materials, including medicines and food through
railways. We have taken over the areas which have been affected by the super
cyclone. We have already taken over that area. We had started mobile radio
communication. We are trying to give more priority, specially to the isolated
places and dangerous zones. There are some dangerous zones where Gaisal
like accidents occur. Sir, there is a difference between the GRPF and the RPF.
Some hon. Members raised this issue also. -Sir, you will appreciate that we pay
Rs. 160 crores to the GRP per year. But the GRP, though they call themselves
as the Railway Police, is a Government Railway Police. The GRP is not liable to
the Railways. We have the Railway Protection Force and it is a very small one.
They are not even entitled to lodge an ¥ W&l &, 319 AT 9 T, hell 9¢ T,

Igd IR el 81 I8! 8, offhd § 39 IR | 37U Y19 918 I8! o | 519 89 ART 160
RIS WUl RHaRE & forg, TR &) e & forg 3 € 3iR 3R SiteRt 3o W
< T 1 BT B g9 IR | TEl Arar A1y s THoR ot RreaiRE wadt sarer st
2 1 89 AT 1 Mifdfede Sexve SareT Skt © 2 H 1 ad an & faeTeh eee e €,
I TR MY Y4 <1 W, dRE A [T8R 7 Q1 W I Ay a9 e 9= 3, ok
T QRT ST e |

Sir, with regard to Assam, my sister, Basantiji raised a point. She is

not here. SvEI- FTcTT AT 3THH § TATET o1 ITT | SAH BHRT AT BIg TaRTST el &, oAfh
g8l 12 €< e =1 781 © | The State Government did not allow us to run the

train for twelve hours in Assam; as a result of which, we faced punctuality and
other problems. The fact remains that the State Government did not allow us to
run trains during night in Assam. There was a Jaw and order problem.

In Bihar, Sir, AR U& Y91, AT8d 7 XS [T {6 RS of ofd €, 89 AR 66
&l Wbl 2,981 geure Bkl § | I8 914 A1 99 2, Aifdb S dedl €, gL F forg die
BT RSTGIA BIR B &, DI S (Y gb BRdl & ? 3R AL &b 8 A Big 6
HRIATET ST B AT I8 89 PR & oY TR © | offp, IRIU B RTS8 Aeg
el & | [9eR J @i T 4 god €, § 8RR &1 S B $ gl T8 R drel,
R @t SHaT B THE FRall g, AR SR | Bl e H S 9 SN S 8, 981 ¥
RUISERIERESINEG]
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2, S 95& AR AN ggd B, T RSTde 8T & SHa! Thsdh 301 34 & IR T
ST g AT HRb Tk & | IR 89 AN YA 8 T81 Al 13 84 a1 =1 a1y
T AT e BRAT AN AT qTER BT ATGH AT AT | I8 I e8] 8, AR, A 30| §
BT AT |

Sir, I have decided to make surprise visits. If | see any leader, whoever he may
be, even if he belongs to my own party, | will throw him out from the train. Yes;
of course, if they behave like this. 1 request all the hon. Members to look at
this matter very seriously. When people travel on reserved tickets, we do not
have any authority to disturb the people. Sir, it is a fact. I8 TR & IR ¥,

YRR & IR 3 ATS! &S] a1d Pl T8 AR Yerd Repede & av H 91 a1 o118 | § Yo
RepeHe 1S & IR H U Ueb &1l AT He1 d18d] g | (L)

it gerda Rig Iq@ifern : PR Y4 fhRew & Hga=d 81 I fhs 3mg
FITHA ?

PR FAAT g1 2 AT IS, wiieT , § 91 8 § 1 WY, B Hl f5t &
forq g1 &1 BIaT, WP forg Uap 81 811 2 1 34, W), shHMl iR e Rie gu i 5 1
(guT)

Sir, you will be happy to know that this is done for the first time. Within
four or five months, we are going to save Rs.735 crores because of economy
and austerity. (Interruptions)

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Let there be no
cross questions, please. You have asked your questions and you have made
your suggestions. Please, let us have the reply. (Interruptions)

SHRI NILOTPAL BASU: Sir, the time is very costly. (Interruptions)

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): That should have
been remembered earlier. ...(Interruptions)...

KUMARI MAMATA BANERJEE: You do not want that | should speak?
You do not want me to clarify? (Interruptions)

THE VICE-CHAIRMAN: Please, do not disturb. ...(Interruptions)...

PRI HHAT TSI : TIRAT AR, IR YR B G181 Al I8 BICT 8l
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1 ST 81,39 BIs Bep el 81 & | H 3] favars e § 6 3R BIs Y=TaR B
A1 H D RaclTh Ve o & ol TR g | H 2R & 91 Jie grsdl g it I8
AT PTHEAT S | H I8 el 18l g (-
“f577 g1 § ATeRd ¥R B XITfretd o &,
I1 1A H d1hd AR & TSlfeeld SaR- &«

HEISY, 8 ATehd A% UTT 2 | 3R AT AT Pl 3 IR WRI™T &, 3R 377 A
BT UIC & Al H IRTAR & RIS B B b (T TIR G |

TEIgy, U Rerad §9or & fAnT 4 Y &, o o=en & fiar § & f5 o
BT 1M AT, g8 el g3l R S BT A AT, T8 o1 DR YNV | olfhT g8 foIQ &reT
T TIRY | 3R $H fo1¢ BIs W ST HEH SSM I TR U, 1 98 B HEH SSM
F AR |

IS, BAR $B Had 1 Yold RepeHe a1€ &1 el X1 {5 5 | 395 IR d §
s Bl Al § b 71 o 81 a1 8, I8 usd A & & | 3FR AT ANl Bl Xerd
Repeiic 9IS 9 Fafdd IR & B AMd &1 STHHRI 8 A1 377 J31 98 SITHHR! 39
Fahdl & | IHF q1E 9 W 1 YR o1 ST E1, 8 F 7 1 3 TE B fr s gw W
Vel T8l of bl |

HABIGY, BRI & IR H, TFAfE] & I H AT 9al - Sl @iged 381U
2, ¥ I Wewd g | 3FR IR &9 Al 1 WUAT T B A1 UASIR &Y ST HRAT &
QRT B Sl g1 2 | 3 ART 399 gifeifcder Vsaiest o @med 8 | # g a9
Reae 31 =1 € fob U ¥l &1 89 Pls #ee 78] B MR AT Al 6l 7] 7eg
AT B | Sir, one allegation was levelled by Mr. Md. Salim regarding IRCON.
...(Interruptions)...Sir, there should be a comprehensive action plan in this
regard. We want to utilise the services of the private sector in the telecom and
signalling sector also. | do not think that only this piecemeal work will help. |
want a comprehensive plan. Therefore, | have asked to review all these things
right now. In order to discuss this subject in detail, | have already convened a
meeting of the leaders of all the political parties because we are facing an
economic crisis as well as a safety problem. Shri Janardhana Poojary raised a
question regarding a meeting with the Home Secretaries and the Chief
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Secretaries of the States. For his kind information, | would like to say that | am
going to convene a meeting of the Home Secretaries and the Chief
Secretaries of the various States on 5th January. Regarding various demands
made by the hon. Members for developing projects in their areas, it is not
possible for me to reply to all the points because it will take a lot of time. | will
send replies to the individual Members in this regard. Regarding social
commitment, | would humbly tell the hon. Members that we have many social
obligations. Sometimes we have to give concession to teachers, sometimes
we have to give concession to women, sometimes we have to give concession
to the scouts and guides and so many other categories of people. | have not
issued even a single pass. 1 have stopped it. But, Sir, if an organisation
comes to us and says that it is going to organise some programme and,
therefore, some concession may be given to it, then sometimes we give 25
per cent or sometimes we give 50 per cent concession. We have so many
different social obligations. If any accident takes place or any unnatural thing
happens, it is the Railways which gives wagons and other facilities free of
cost. So, we have a social obligation in this regard. If anybody considers that
the Railway is an industry, then | would say that it is a social institution. | would
like to tell the hon. Members that we should also get adequate support for
socially desirable projects from every corner. There are so many socially
desirable projects which the Railway carries which means that we want to help
the other isolated areas where the economic growth is not satisfactory. That is
the reason why we need their co-operation in this. | am going to announce
something for the new millennium. Sir, the new millennium is coming with a
hope of getting inspiration. That is why it is also better to announce it in the
Rajya Sabha.

SHRI JIBON ROY: Something new for the Rajya Sabha.
KUMARI MAMATA BANERJEE: Yes, it will be. Elders always deserve it.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): He wants that the
train to be named as 'Rajya Sabha Shatabdi.'

KUMARI MAMATA BANERJEE: Sir, let me announce the concessions
first. Then, | will announce the new millennium trains. Mr. Vice-Chairman, Sir,
you will appreciate that there are so many people in our country, who are living
below the poverty line, who need some concession. That is why we had
decided, for some contractors, some agricultural
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labourers, some domestic helpers, whose monthly income does not exceed
Rs. 400 pm, to give them a monthly concession ticket for Rs. 15. if the MLAs,
the MPs, BDOs and SDOs recommend them, they will get a monthly ticket or
card from the Railways by paying just Rs. 15 per month. It is very useful for
the poor people who are really living below the poverty line.

The second thing is, we have so many senior citizens here. Sometimes,
a husband and wife would go somewhere. Suppose husband's age is 65
years and wife's age is 60 years, she is barred from availing of the concession
facility now being given to men whose age is 65 years and above. Now, we
allowed the concession to women whose age is 60 years and above so that
the couple can go anywhere they would like to go, keeping in view that there
should not be any discrimination.

The third concession is for students. Sir, there are some students in
villages, especially village children, who are very intelligent. But, because of
non-availability of money, they could not attend school. So, from residence to
school whatever money is required i.e., the train fare, if the school concerned
gives a certificate saying, 'Yes, he reserves it,' the Railways will give that child
a new millennium gift card. It means, up to class 10, there is no need to
purchase any ticket to go to school.

Now, | announce the millennium express trains. Sir, though the Budget is
in the month of February, | am very happy to announce the new millennium
trains all over the country. By this, at least, we tried to communicate
throughout the country. The trains are: Sealdah-Ajmer Superfast Weekly
Millennium Express will start from 01-01-2000; Howrah-Orissa-Dehradun
Weekly Millennium Express will start from 01-01-2000; Jaipur-Agra Millennium
Holiday Express will start from 01-01-2000; Darbhanga-Amritsar Bi-weekly
Millennium Express will start from 02-01-2000; Nizamuddin-Ernakulam Weekly
Millennium Express will start from 03-01-2000; the existing train, Hirakud
Express from Nizamuddin to Sambalpur is being extended upto Bhubaneswar.
You will ask what the millennium gift to the elders is. As a millennium gift to the
citizens of Goa, Train No. 2779/2780 Nizamuddin-Londa Goa Express will be
extended up to Vasco da Gama from 01-01-2000. A new Inter-City Express
between Visakhapatnam and Vijayawada will be introduced as a new
millennium express from 01-01-2000. The frequency of the existing 8563/8564
Visakhapatnam-Bangalore Express, which is running twice in a week, will
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be increased to four times in a week from 26-01-2000, in view of its popular
character. Though it is'a very small thing?
SHRI CP. THIRUNAVUKKARASU: What about Tamil Nadu?

KUMARI. MAMATA BANERJEE: It will come. It wil cover
automatically. | think, you raised about Kanyakumari and
Rameshwaram...(7nfern/pr/o«s/..If you can depend on me, leave it to me....
(Interruptions)...

SHRI RAMJI LAL: What about Haryana? ...(Interruptions)...

KUMARI MAMATA BANERJEE: Sir, if they get everything right now,
nothing is left at the time of Railway Budget, 2000 ...(Interruptions)... One hon.
Member has referred to Haryana and the other has referred to Rajasthan. As
far as Rajasthan is concerned, the Ajmer Express will cover Rajasthan, that |
know very well. One hon. Member was referring to Mumbai. Let me announce
that we have started the work of the Corporation. It will be ready and | am
going to attend your Churchgate Centenary Function also. Sir, | think we
should do something. The Budget is coming, and if anything is left which
deserves ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) i Please don't
disturb. She still has. five years to go. Every year, she will announce
something. Don't worry. ...(Interruptions)...

KUMARI MAMATA BANERJEE : ...the train will also pass through
Mumbai. How can we forget Mumbai? We cannot forget Mumbai. Sir, so far as
Haryana, Rajasthan, and some other States like these, and the North-Eastern
region are concerned, of course, there are some imbalances. If the blessings
of the hon. Members and the people are with me, | can tell you that there will
not be any regional imbalance. We will try to see that there is no regional
imbalance in future, what we have seen earlier. Something new should be
there. That is why there is a new thinking, a new theme, and the new ideas
should work in the near future. Before | conclude my speech, | want to quote
Rabindranath Tagore because we are entering into the new millennium. Let us
walk like this :

Where the mind is without fear and the head is held high
Where knowledge is free

Where the world has not been broken up into fragments
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...(Interruptions)... Bengali and English,'both are okay. From Bengali, it has
been translated into English by McMillan. Of course, it is a translated version
from Geetanjali ...(Interruptions)... | do not know as to why the hon. Members
are disturbing me like this. ...(Inferruptions)... This is too much.

[THE DEPUTY CHAIRMAN in the CHAIR]

Madam, at least you will allow me to quote.
THE DEPUTY CHAIRMAN : Was the Vice-Chairman not allowing you?

KUMARI MAMATA BANERJEE i No, Madam, he was very good. He
tried his best. He helped me a lot. | am very grateful to him.

THE DEPUTY CHAIRMAN : | think the others did not allow you to speak.

KUMARI MAMATA BANERJEE : Madam, the Vice-Chairman allowed,
but some hon. Members are asking me to speak in Bangla and | said, "Let me
read from the original McMillan's translation of Rabindranath Tagore",
because we are going into the new millennium. | quote :

Where the mind is without fear and the head is held high
Where know ledge is free

Where the world has not been broken up into fragments

By narrow domestic walls

Where words have come out from the depth of truth

Where the tireless striving stretches its arms towards perfection
Where the clear stream of reason has not lost its way

Into the dreary desert sand of dead habit

Where the mind is led forward by thee

Into ever-widening thought and action

Into that heaven of freedom, my Father, let my country awake.

Sir, let this new millenium come with a good inspiration and a good
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future for all of us. With these words , Madam, | request all the hon.
Members to pass this Bill.
THE DEPUTY CHAIRMAN : Now, | will put the motion to vote :

The questionis :

'That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated Fund of India
for the services of the financial year 1999-2000 for the purpose of
Railways, as passed by the Lok Sabha, be taken into consideration.”

The motion was adopted.

THE DEPUTY CHAIRMAN We shall now take up clause-by-clause
consideration of the Bill.
Clauses 2 and 3 and the Schedule were added to the Bill.

Clause I, the Enacting Formula and the Title were added to the Bill.
KUMARI MAMATA BANERJEE : Madam, | beg to move :
"That the Bill be returned.”
The question was put and the motion was adopted.

THE DEPUTY CHAIRMAN : | wish there are no accidents. | wish
there are no problems in the railways.

MOTION FOR REFERENCE OF THE BILL TO
JOINT COMMITTEE
The patents (Second Amendment) Bill, 1999

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND

INDUSTRY (DR. RAMAN): Madam Deputy Chairman, | move: That the Bill
further to amend the Patents Act, 1970, be referred to a Joint Committee of
the Houses consisting of 30 Members, 10 Members from this House,

namely.—
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